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CERTIFICATE OF REGISTRATION OF DESIGN

So12 ¥. / Design No. : 357414-001
aRiE / Date ; 27/01/2022
URERedT dRIE / Reciprocity Date*

391/ Country

T fRer Srem R 6 d@ uig # aftfg fesieT s HYBRID BATTERY FUEL TANK & Gafid ¥,

& GSAIBRT, Joff  12-11 ¥ 1.Mr. Shreyas Shivajirao Thombare 2. Mr. Prathamesh Nitin
Choudhary 3.Atharva Gorakh Bhosale 4.Mr. Gaurav Ramprakash Dhuria 5.Mr.Yashodhan Z.
Kasabe 6.Atharva Sonavane 7.Mr. Akash Madhav Chavan 8.Aditya Pramod Malapure

9.Mudassir Nazir Ahmed Shaikh & M § IUgw @& i qG@ d & foar w2l

Certified that the design of which a copy is annexed hereto has been registered as of the
number and date given above in class 12-11 in respect of the application of such design to
HYBRID BATTERY FUEL TANK in the name of 1.Mr. Shreyas Shivajirao Thombare 2. Mr.
Prathamesh Nitin Choudhary 3.Atharva Gorakh Bhosale 4.Mr. Gaurav Ramprakash Dhuria
5.Mr.Yashodhan Z. Kasabe 6.Atharva Sonavane 7.Mr. Akash Madhav Chavan 8.Aditya Pramod
Malapure 9.Mudassir Nazir Ahmed Shaikh.

fesTge afeifsa™, 2000 qeT fEsTE 7w, 2001 & HAegd TEEFl & FIERO Hl

In pursuance of and subject to the provisions of the Designs Act, 2000 and the Designs Rules, 2001.
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*The reciprocity date (if any) which has been allowed and the name of the country.Copyright in the design will subsist for ten years from the date of
Registration, and may under the terms of the Act and Rules, be extended for a further period of five years.This Certificate is not for use in legal proceedings
or for obtaining registration abroad.




